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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI
PRINCIPAL BENCH

ORIGINAL APPLICATION NO. 914/2022
IN THE MATTER OF:

KAMLESH JONWAL ...PETITIONER
VERSUS
UDAY PUNJ & ORS. ...RESPONDENTS

STATUS REPORT CUM AFFIDAVIT ON BEHALF OF
RESPONDENT NO. 2/DDA

Nk\ﬂ
9/0&\ LQAL\._\ Aged about €3 years, working as
X?K'bw Y *'Q«\"ﬂﬁ(::c at lYLlhl Development Authority, INA,

Vikas Sadm \L\\ Delhi. do hLl’Lh\ solemnly affirm and state on

oath as undcr:\-‘\

I. That I am duly authorised and competent to affirm the present
Affidavit on behalf of the Respondent No 2 /DDA, which has
been prepared under my instructions. I am fully conversant with
the facts and circumstances of the present case on the basis of the
records maintained in the office to enable me to file the present
Affidavit on behalf of the Respondent No 2/ DDA.

ROTAR N

/ ‘ \ Yhat the Respondent No 2/ DDA disputes and denies as false,
I/

/ A .':
(4| Regn.Ne 2 xz\,q volous and vexatious all claims, contentions, allegations and
! LON Hasion
Ex; on / . o . .
\ \ 24-10-627 / u erments in the present petition contrary to anything stated or
\ O\ Area-Deaini,
) N ’\ . - . - .
S —— \‘ \melllcd in this Affidavit.
~ L OFE \'\\\,
~_ _/

3. That in compliance of Order dated 20-11-2023 passed by the
Ion'ble Tribunal in this matter, the Joint Committee conducted a
joint site survey of the subject area on 21-11-2023 which

included the concerned Revenue Staff of SDM (Vasant Vihar),
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AL/SPD-1 (DDA) and Sh. Birender (Habib. Surveyor). After
survey of the land, which is subject matter of the case, a TSS
plan has been prepared and provided by the Surveyor. The TSS
plan duly signed and verified by the Revenue staff of SDM
(Vasant Vihar) with respect to the reference point shown by them,
Revenue Staff of DDA, AE (DDA) and Surveyor (i.e., duly
signed by all members of the Joint Committee) is enclosed

herewith as Annexure R1.

4. That Joint Committee visited the land in question on 18-04-2024
and took photographs and re-verified the factual position‘ as on
date. The report of the Joint Committee duly signed by the
officers of DDA, MCD and Revenue Department, GNCTD is

annexed herewith as Annexure R2.

wh

That as per the Siatus Report dated 13-12-2023 filed by the
Respondent No. 2/DDA in the matter, as per TSS plan prepared
by the Joint Committee, the position of the land which is the

subject matter of case is as follows:

“Site 01 (Area under Green): This site is adjacent to
service road connecting Exit gate (Kaveri Apartment) and
Vasant Kunj Road and in the right while going towards Exit

gate (Kaveri Apartment). Area measuring 384.88 sqm in

& P
4 //\\Kfﬁa‘s");‘a No. 93 and 989.37 sq. in Khasra No. 87 is under
/ /o ‘_ ~ _.\. N\
o BERTS Gi’*een._lfelt. Photos of this site is also enclosed.

<t o | :

e \ ) 2 .1‘ H

I\_v: AN /

‘y

o NE SHe? (Area under Green): This site is adjacent to service
" ‘
\»"Foaa’ connecting EXxit gate (Kaveri Apartment) and Vasant

Kunj road and in the left while going towards Exit gate

SV
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(Kaveri Apartment). Area measuring 1159.648 sqm in
Khasra No. 87 is under Green belt. Photos of this site is

also enclosed.

Site 03 (Area under Pump House, Kaveri apartment).: Area

measuring 587.134 sqm is under pump house in Khasra No.

87 min, 88 min & 93 min. Photos of this site is also

enclosed.

Site 04 (Area under Barat Ghar, Kaveri apartment): Area
measuring 1601.024 sqm is under Baral Ghar in Khasra
No. 88 min, 89 min and 93 min. Photos of this site is also
enclosed.

Site 05 (Area under DDA market): Area measuring
1168.020 sqm is under DDA market in Khasra no. 88 min &

89 min. Photos of this site is also enclosed.

Site 06 (Area proposed for Police Station): Area measuring
12326.05 sqm in Khasra no. 86 min, 88 min & 67 min is
lying vacant at the site and is partly under green. Photos of

this site is also enclosed.”

That as per the land records of the DDA, Khasra No.

 480/396/87(3-12). 479/396/87(3-12),  86(9-12),  88(9-17),

1398/329/93/2(9-11), 330/93(4-17) and 67(12-03) of Village

Masoodpur was acquired vide Award No. 90/80-81 and physical

) bosscssion of area 08 bigha 02 biswa of Kh.no 67, 398/329/93/2

Oh—

min(08-09) and 330/93(4-17) was handed over to DDA by
LAC/LL&B Dept. GNCTD on 29-12-1980 and Khasra no.
480/396/87(3-12), 479/396/87(3-12), 86(9-12), 88(9-17) and 67
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)A by LAC/L&B Dept.

min(04-01) was handed over 1o DI
17.37.385/- and Rs

GNCTD on 21-04-2007. An amount of Rs

10.000,00/- was paid by DDA to L&B Dept. GNCTD against the

said award vide cheque no. 908137 & 906691 dated 09-01 -1981.

That as stated in the carlier submission dated 08-01-2024, it is

respectfully stated that —
“) The Respondent No. 2/DDA respectfully places  the

fellowing submissions for the kind consideration of this
Hon'ble Tribunal: a. That the land, on which the Barat
Ghar, Pump House, Road and Green belt is developed. was
taken over physically by the Respondent No. 2/ DDA on
21.04.2007 and 29.12.1980 from the LAC/Land & Building
Department, GNCTD. True Copy of possession proceedings
dated 04.2007 and 29.12.1980 are enclosed herewith as

annexure R1 Colly.

b. That the Barat Ghar. the Pump House, Road and the
Green belt has been developed by the Respondent No. 2/
DDA after approval of Facilities Plan of Kaveri Apartment
by the HUPWCOORDINATION (DDA) in its 284th
Screening Committee vide Item no.148 in the year 2009.
True Copy of Facilities Plan of Kaveri Apartment is

enclosed herewith is Annexure R2.
c. That as per said Facilities Plan of Kaveri Apartment:

A) total area measuring 3430 sqm was approved  for

facilities of the Kaveri Apartments, whose further approved

S\

area utilization is as under:
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i) total area measuring 1100 sqm was approved for C.S.C
(Commercial Shop Centre) and is currently existing as DDA
market at site.

ii) total area measuring 1700 sqm was appr oved for
Community Hall and is currently existing as Barat Ghar at
the site.

iii) total area measuring 630 sqm was approved for Pump

House & UGR and is currently existing as Pump House.

B) total area measuring 3665 sqm was under the Green

cover.

C) total area measuring 9360 sqm was under the Road.”
Photographs of Barat Ghar, Pump House, Road and Green belt
(since 2007 till date) are annexed herewith as Annexure R3

Colly.

That the green belt on Kaveri Apartments exit gate road, as per
record, in 02 patches/ portions, one each on either side of the
road, marked as 'A' and 'B' were received by MCD from DDA by
way of Handing Over/ Taking Over dated 31-05-2016 for the of
purpose maintaining the same as green belt. The inventory
register of Handing over/Taking over in this regard showing the
said 02 patches portions is already on record. Thus, the
protection of the said green belt from encroachment rests with

the MCD being custodian of such green belt.

That in view of the factual position which has emerged and has
been noted down by the Hon’ble NGT in its Orders dated 09-02-
2024 and 20-03-2024, the Respondent No. 2/DDA is in the

process of filing appropriate c\pphﬁ@g} jRetition (s) before
4 B

/ RV,
! R AL SING
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the Hon’ble Writ Court to point out the misrepresentation done
by the Respondent No. 1 while seeking lapsing of the acquisition

award in question by way of WP(C) 6390/2014 before the

Hon’ble High Court of Delhi.

:3\\\, m fi DEP,< )/E*N?lectm(um
\.i:‘:\'r(\k}) R :?J 1/ New Dethi Distnet )
i 1 w7 | DDA, A-303, /Mas Sadan

}r”(\ /7 VERIFICATION:- o e IOAMD B,
o u(‘)'f‘;July. 2024 that the

Veritied at New Delhi on 3i€ <V'da¥

N -(‘0\-:4“‘ contents of the above Affidavit are true and correct to the best of
RS
o . R ~
my knowledge and based on the official records of the

Respondent. No part of it is falsc and nothing material has been

D a‘ZOM

concealed therefrom.

ot (LM)




—*—
ey SR | OMLAYOT

3 " 81 .
Vo Tl . )
L T E R P 7
D wom
& ; { & / -
3 T AR PR e 5 GREEN BELT AREA IV
v o, > Nl v 4, KHASRANO 715 986 975qm
HIPALPUR VAN [ %, 7 A4 i KHASRANO 93
- = R O &y
we |un GREEN BELT AREA IN KHASRA
O ] 0 O 5 P ) B/ e NOBT 15115 85
FeTsll [ e
R AT AT A '“-{ >
% AR [ [
v o L F?“% £
e R
ol (o o oo
S N I
| o “,g. e L (™ e e | A
e LT‘!" v |
O T
e fwa lin
var o [/ i
™ i l-m" ill I e T . \
5 b . | oy
4 ) | L e ™ 'i =i =
v ™ i o 1T R T T j,
A
R
w1
E LR
-/
n
25
p

£§ — ‘} 1011114




FsEa afdfEor &t‘?‘f83\2 TG Vs 180424 8

3 e o L E3LY L =pmipTy Nq-r-%rf GR ot F.No. Sbml
V"("°-'l‘°r/3’ll 74 % isi04as F }Tﬁﬁljﬂll IO T
480 [29¢[27 ( 3-12), 479) 196/ 89(-11), 86 (H~12), 88(F-1T1),
67(4-01) Wi - FHIP J FmET ST > b4 R
2o aver Gl Lo ATET T benA Wowt: Div-TT I
AR atTRT Anst Dinector bfh SESTT (S.05 o (XY
q‘-\‘s‘m K 9}“‘ AR 3:0(Hoht:) | ;s?r um%‘j{ %-g (NT, Mmed)
/bh'},_\»-;‘; %‘t (T-T'Jdl'a ,Med) Pois }Fﬁrd' BTE(B-MM IS
T IieE Reaw & A g (NT,Voesomd vidan) »ﬂ-.g%ﬂ:?
e (GITH, Varowd vitwn) T DDA ey AT &Y AT

oy TSm/Tss oo 2 e mea et 'ﬁ'\ D-O-A
€vys (SPD-V) I, Bl cdiom Dury A awr , AR [8PD -\ ANTIT
(¥
O A el G Tam ATHOT ST s
BEEEE-  AIIW ST 30 PRI auf A oo L

3—:9('] L:“’Y’%-_lr'ﬁ) 20.4:a> A a«m a-?“m ﬂ«m-m’m'
QT oF 36T ovam M= Ok k".@m \%m (v svan

Ry {3_\%&, TSM/Tss —A2) T AeTrer ﬁ_f 3\3&&
gm oy ?T—' m& %S)‘W LEaryy H@;_‘\g-'

: r=—n T Reaadr
(B 'henden Yadan) MANOD Tome &

HZ:;;\;':::O& PATWARL, Lm/ND2, DDA
94/ 2o <Pyl
AR Blie fﬁ%ﬂ"‘"”‘”"’
W\'\% ,,;/o/ y np- 121927
\ J“%“‘“"d@’s’y‘g i (@@W
SD b G g s

K g P \Mo&T. DPA)
LT
Devtndersmg), et ur i


https://v3.camscanner.com/user/download

- Trusted\\Water Tapk![?

0. : Q. h -4
I@"Yamuna B!o?k . \

-

f ,/ : BT 4 y
" ‘ . J' / ? Iﬂaqe -*2021Maxar emnoomes

‘.‘(% ' v ) ' :t'v' i -

<) - vy r b . 5 .4 o _ i \ \
*’II DN / : " G00gle Edith
U L I . A

°

Imagery/Date: 4/11/2009 28°31'30.84"IN. 77°09717.08%E elev: 293Im eye:alts 1704 km




Imagele
-

Google Eanth

Imagery/Date: 6/10/2010° = 28°31'29.13"/N; 77°09:08.99%E elev: 293Im' ieye alty 1104 km




209

-

syt <4
- - ' Ab. % [
" N ,
S DI6 Y anitina, Blockiat
o =~ 233 TS
(es

%

‘ F =
o '~'-_' &
Imagery Date:1/13/2011

Google Edfit

ye alty 11.04 km




{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

